IN THE

CENTRAL ADMINISTRATIVE TRIBUNAL
JODHPUR BENCH, JODHPUR
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ORDER SHEET

: APPLICATION NO............... OF

Applicant(s) Respondent(s)
| Advocate for AdVocate fo;'

Applicant(s) Respondent(s)
Notes of the Registry Orders of the Tribunal

o OA Ho. B08/20068

g Date ol order: 18.01.2007

Mr. Salii Trivedi, counsel for applicants.
Mr. Vinit Mathur, Caveator, counsel for respondents.

Reply to the Criginal Application has been flled with a
copy to the other side. Learned counsel for the applicants
submits that nhe does not wa'nt' to press this Original
Application. In view of the categorically statements of the
lzarned counsel for the applicants ﬁ;ade at the bar, this
Original application stands d%sf‘nissed...as having not beon

nrassad. Howsever, thera shall ba no order as to costs.
!

[ RR Bhandari ] [ 1K Kaushik ]
AdminisiTative Member Judicia! Member
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